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AND MINES (SHRI PRANAB MU-
KHERJEE): Minerals and Metals Trad-
ing Corporation, the canalising agency 
for import of stainless steel plates, 
sheets and strips, received an applica-
tion for registration of 80 MT ol 26 
BG stainless steel for August '79 to 
March ’80 from a party ii> Nagaland 
for delivery at the rate of 10 MT per 
month. No other request was received 
by MMTC during January ’78 to Janu-
ary ’80' from Nagaland. Against the re-

' quest received, the party has been al-
lotted 50 MT of 26 BG stainless steel 
sheets. However, the party lifted only 
9.973 MT out of the October, 1979 allo-
cation. Other allotments have not been 
honoured by the party. No request 
for supply of stainless steel from Alloy 
Steel Plant, Durgapur or from imports 
was received by SAIL from Nagaland 
during January ’78 to January ’80.

Import of coking coaJ front Canada
‘ and Australia

483. SHRI SAMAR MUKHERJEE: 
SHRI KRISHNA CHANDRA 

HALDER:
Will the Minister of STEEL AND 

MINES be pleased to state:
(a) whether it is a fact that Gov-

ernment are going to import five lakh 
tonnes of coking coal from Canada 
and Australia contrary to the views 
of the experts of the SAIL that 
imported coal is not upto the desired 
quality;

(b) details thereof; and
(c) reason for such import despite 

adverse remarks thereof?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND STEEL 
AND MINES (SHRI PRANAB MU-
KHERJEE): (a) A final decision has 
yet to, be taken by the Government re-
garding further imports of additional 
quantity of coking coal. No expert of 
SAIL has, however, expressed any con-
trary opinion on the quality of import-
ed coking coal.

(b) and (c). Do not arise.

Written Answers 52 

Raids b jr anti-Hoarding Cell of Delhi

484. SHRI K. P. SINGH DEO: Will 
th'3 Minister of COMMERCE AND 
CIVIL SUPPLIES be pleased to state:

(a) whether it is a fact that the 
Delhi Police has set up an anti-
Hoarding Cell;

(b) whether the Ministry has taken 
the help of this cell;

(c) if so, how many raids were con-
ducted by this Cell recently and the 
quantum of hoarded goods recovered;

(d) the steps taken against those 
found hoarding goods; and

(e) whether Government have con-
sidered the desirability of cutting 
short the present lengthy legal proce-
dure to punish such hoarders quickly 
and adequately?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND STEEL 
AND MINES (SHRI PRANAB MU-
KHERJEE): (a) to (c). An Anti-Hoard-
ing Cell has been set up by Delhi Police 
with which the staff of the Food and 
Supplies Department, Delhi Adminis-
tration is associated. This Cell func-
tions under the control of the Delhi 
Administration. Upto 26th February
1980. 114 raids carried out by this Cell, 
as a result of which the following 
quantities cf hoarded goods were sei7-
ed:

1. Sugar & Khandsari 956100
2 Gram 141200 kg
3 Rice 1048675 k3
4. Jmvar 200 kg
5. 23600 kg
6. Til 18600 kg
7. Mutter 2100 kg
8. Pulses 25800 kgv
9. Wheat' & Atta 24400 kg

10. Cement 313350 kg
11. Kerosene Oil 11317 Itrs.
12. HSD Oil 14716.02 Itrs.
13. Edible Oils 30393.500 kg
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Besides three tankers, six trucks and 

one tempo involved in above said cases 
were' also seized.

(d) Cases against the offenders have 
been registered under the provisions of 
the Essential Commodities Act, 1955 
and the orders issued thereunder and 
prosecutions have been launched 
against them, in all 164 persons have 
been arrested so far.

(e) Government is at present consi-
dering nc> change in legal procedure. 
However, all State Governments have 
been advised to set up new courts or 
earmark the existing ones to expedite 
the disposal of cases under the Essen-
tial Commodities Act, 1955.
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Revision of Import Policy

486. SHRI JAI NARAIN: Will the 
Minister of COMMERCE AND CIVIL 
SUPPLIES be pleased to state:

(a) whether it is a fact that new 
Government at the Centre propose to 
revise the existing import policy of 
the country; and

(b) if so, the details in this regard?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND STEEL 
AND MINES (SHRI PRANAB MU-
KHERJEE): (a) and (b). The import 
policy is announced for each financial 
year April to March. The import po-
licy for the next year i e. April 1980— 
March 1981 is under formulation. It 
is not possible to give details of the 
new import policy at this stage.

^ndo-U.S. Joint Business Council

487. SHRI JYOTIRMOY BOSU: 
Will the Minister of FINANCE be 
pleased to state:

(a) what is the positive outcome of 
the meeting of Indo-U.S. Joint Busi-
ness Council held recently in New 
Delhi;

(b) whether it is a fact that the 
Leader of the U.S. Delegation to the 
Indo-U.S. Joint Business Council, 
Mr. Orville L. Freeman, had expres-
sed in the said meeting, the hope that




